222 Written Answers fo [RATYA SABHA|] Unstarred Questions

Funds under MsDP

4124, SHRIMATT MOHSINA KIDWAT:
SHRI N. K. SINGH:
Will the Minister of MINORITY AFFAIRS be pleased to state:

{a) the details of funds sanctioned and released under the Multi-sectoral
Development Programme (MsDP) for minorities for the financial year, 2010-11 by the

Central Government, State-wise;

{b) the details of funds unutilized in the minority concentration districts,

State-wise, along with the reasons therefor; and

{cy the steps taken by the Central Government to ensure optimum utilisation
of these funds by all the States?

THE MINISTER OQF STATE IN THE MINISTRY OF MINORITY AFFAIRS
(SHRI VINCENT PALA): (a) and (b) The details of funds sanctioned, released and
unutilized under Multi-sectoral Development Programme (MsDP) for 90 Minority
Concentration Districts implemented in 20 States/UTs since 2008-09 and till 2010-11
are given in Statement (See below). The main reasons for less utilization are
delayed transfer of funds from State Government to the district/implementing
agency, non-availability of proper land for the projects, long gestation period of
construction of big projects, and promulgation of model code of conduct for

election in several States.

{c) The MsDP has a monitoring mechanism for regular review at the distrct,
State/UT and the Centre level. The programme 1s regularly reviewed and monitored
at various levels in the Centre. Field visits are carried out by the Government
officers and by the National Level Monitors (NLMs) and review meetings are held
with the States/UTs where Utilization Certificates for 2008-09, 2009-10, and 2010-11

have been overdue.



Statement

State/UT-wise fund sanctioned, released and utilized under Multi-sectoral Development Programme (MsDPFP) for MCDs

SI. No.  State/UT 2008-09 (Rs. in lakhs) 2009-10 (Rs. in lakhs) 2010-11 (Rs. in lakhs)
Sanctioned Released  Utilized Balance Sanctioned Released Utilized Balance Sanctioned Released Utilized Balance
1 2 3 4 5 6 7 8 9 10 11 12 13 14
1 Uttar Pradesh 24886.15 1244211 12428.46 13.65 20991.62 29436.33 20424.08 9012.25 36512.22 21106.29 3968.62 17137.67
2 West Bengal 8655.17 4327.59 4327.59 0.00 35074.02 23539.13 16910.52 6628.61 18800.9 23105.55 13872  9233.55
3 Haryana 3613.57 1401.23 1401.23 0.00 243.00 460.45 460.45 0 549.35 1186.17 600 586.17
4 Assam 8453.28 4226.65 4226.65 0 6265.1 21338.38 15192.08 962395 5568.13 11303.56 9611.71 9611.71
5 Manipur 6023.53 3011.78 3011.75 0 6265.1 6004.25 4108.46 1895.79 510 371.25 11.25 360
6 Bihar 3350.37 1675.20 151456 160.64 10902.33 10503.92 8921.51 1582.41 19569.08 12250.15 6314.38 593577
7 Meghalaya 2157.67 1086.82 1044.57 42.25 882 1519.83 1519.83
8 A&N Island 229.95 109.14 0 109.14 15.94 15.94
9 Jharkhand 4271.86 442983 4412.78 17.05 2465.74 5533.46 2139.08 3394.38
10 Orissa 1506.75 1041.24 1034.98 6.26 1860 1517.24 1048.26 468.98
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1 2 3 4 5 6 7 8 9 10 11 12 13 14
11 Kerala 153 76.5 76.5 0 1462.62 641.63 631.24 10.39
12 Karnataka 1124.14 580.18 546.18 34 2620.91 2129.39 1798.18 331.21
13 Maharashtra 4454.21 2227.11 1902.92 32419 1375.22 2953.59 849.3 2104.29
14 Mizoram 821.13 403.04 403.04 0 2188.51 1456.78 390.34  1066.44
15 J& K 1186.79 599.58 593.79 579 207.24 0
16 Uttrakhand 1236 811.85 609.30 202:53 3595.24 2229.65 2229.65
17 Madhya Pradesh 1291.2 645.6 645.60 0.00 V27 263.75 488.95
18 Delhi 310 155 0 155 97.5 48.75 48.75
19 Sikkim 1129.42 568.879 295.24 273.64
20 Arunachal 9284.26 4319499 201575 2303.75

Pradesh

Gravp Torar 57369.69 27084.56 26910.24 174.29 111169.53 97302.05 71718.63 25583.42 114413.77 91318.46 35717.2255601.24
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